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(d) At present nine parties IMd 
Industrial Licences to manufacture 
'JM)lyester filament yam. Amongst 
'litem Petroftls Cooperative Ltd., a , 
J:int venture of Government of 
:I1dis and co-operatives of yarn users 
accounts for over 33 per cent of the 
everall licensed capacity. 

India-Bangladesh Meeting on Natural 
Gas 

298. SHRI D. S. A. SIV APRAKA-
SAM: Will the MInister of PETRO-
LEUM, CHEMICALS AND FERTI-
LIZERS be pleased to state: 

(a) whether there Was any meeting 
held between Government of India 
and Government of Bangladesh on 
'he sale or purchaSe of Natural Gas 
this year; and 

(b) if so, the results of the negotia-
tion? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI P. C. SETHI): (a) 
and (b). Yes, Sir. Only prehminary 
talks to explore the possibility of 
import of n3tural gas from Bangla-
desh have been held between the 
two Governments No firm commit-
ments have been made by either 
side. 
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Names of Gas Agencies In Delhi and 
Supply of Gas Units 

300 SHRI JITENDRA PRASAD: 
WIll the Mlnister of PETROLEUM, 
CHEMICALS AND li'EHTILIZERS be 
pleased to lay a ~tatcment showing: 

(a) the number and ll:.unes of gas 
agencies in Delhi; 

(b) the upt,o dah~ number of appli-
cants registered wIth each of the agen. 
cies; 

(c) the number of ias Inlti sanc~ 
honed and distributed to the regls-
t~red applicants through these agen-
cies during the last three months and 
the number likely to be covered 
during the next three months, separa-
tely; and 

(d) the time by which renlaining aP-
plicants registered with the agencies 
will be sanctioned gas units? 




